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O.K. NO. 74/2009

30.3.11.

HonTjle Justice shri Alok Kumar Singh, Member (J)
HonTjle Shri S. P. Singh. Member (A)

Shri G. K. Singh, learned counsel for the respondents has sent 
illness slip.

List on 1.6.11.

Member (A) Member (J)
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present.

O.A. is dismissed in default and for non-prosecu^on.

(S.P. Singh) 
M(A)

(Justice Alok K Singh) 
M(J)
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